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CENTRAL ADMINISTRATIVE TRIBUNAL

FRlNCiRAL BENCH, NEW DELHI

■  OA NO, yU4/20U2

This the 7Th day ■ of .January, 2UU3

HON'BLE SH. KULDiP'SiNGH. MEMBER (J)

T'

Mrs» JobaLakra, •

W/o Shrr ̂ '^an Mohan Singh.

2. Mrs. Krishna

W/o Shri an Kumar

3, • Mra. Shalini

W/o Shri Vinod Kumar, •

4, Mrs. C hanchal

W/o Shri Sliiv Kumar

5. Mrs. ,iAnita

.W/o Shri Omvir Singh,

^ • Ms. Sum an Kum ari

E)/o. -Shri Kedar Nath,

7, Mrs.Chatti bevi

W/o sh, Raghunath Prasad.

8, Mrs. Raj kum ari

W/o Shri R^.Chander Sharma,

9, Mrs. Giana Devi

■v. W/p Sh. om iPrakash,

IQ, Mrs. Krishana :Solanki
r

w/o Sh. Kxicahx S he e sh R an.

Contd. ,2/-
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11, Mrs, .Sheela Devi

W/o Shri Krishan' Kumar,

12, Mrs, Sunil Kuraari

W/o Shri Am an Singh,

13, Mrs, Oravjati

v;/o Sh, Kartar Singh,

14, Mrs, Urvashi

W/o Shri Ranjeet,-

r

15,. Mrs, Shanta Devi

W/o ; ' .

16, Mrs. Usha Rani

W/o Sh, Preet Pal Singh,

'  17, Mrs,Som Bai W/o Shri HeeraLal®

18, Mrs, Shakuntala W/o Shri Cham an Ki shore,

19, Mrs. Ran Bhateri W/o Sh, R, Ramesh,

20, Mrs, Sushsela-I, {w/o Sh, Rajender Singh,
I
I

2 1, Mrs. ^"^anta Banerjee W/o Sh, Chitranjan Banerjee,

22, Ms. Pulsi Daya d/fo Sh, Jass peeyush,

23, M s. , Kusum L at a d/o Sh, A, Damodar.

2 4, Mrs.RSkha W/o Sh. Prem Kumar,

2 5, Mrs, Indu Chauhan W/o Sh, San jay Chauhan,
I

2 6, , Mrs, Neetu ■w/o ^h, Mohan Lai,
i  . I

27, Ms. Shashi Bala 'D/o Sh, Shdgra Ram,
1

28, ■ Mrs, Indro Devi W/o Sh, Inder Singh, ' , :

29, Ms. Geeta Devi d/o Sh,, Kartar Singh Charak,,i

30, Mrs, ^ushpa W/o Sh, Vijay,

31, Mrs, Santo sh Devi W/o Sh, Ran Charan,

32, Mrs, M^ti. W/o Sh, 'Bheem Singh,

33, Mrs. Saraswati W/o Sh. Diheshwar Mehto,

Contd. ,3/-
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.3 4« Mrs,'Krishna Bhardvjaj W/o Shri Ramesh Kumar,

3 5, Mrs. PremLata w/o, Sh, Ranbir Singh,

36, Mrs, Sh alcunt ̂  a-l I W/o Sh, Rat an Lai,

37, Mrs, Sona Devi W/o Sh, Sawraj Singh,

38, Mrs, Kami ash Kumari W/o Sh, Swarn Kumar,

39, Mrs, Leal a Davi W/o Sh, Vijay Kumar,

40, Mrs, Sunita W/q Shri L alG hand,

41, Mrs, Nirmala ̂ /o Sh, R^ Kishan,

42, Mrs, Muni Devi W/o ^h,: Ram Rattan.
i

43, Mrs. Suman Devi Verma W/o Sh, Deena Wath,

44, Mrs, Neelam-I W/o Sh. Barfilal,

^  45, Mrs, Neclam-II W/o Sh, Satya Pal Chauhan,

46, Mrs. Seana Rani W/o^n. Airun Kumar Sharma,

47 , Mrs, Sit a W/o Sh, Chandar Prakash,

48, Mrs. Darshna W/o Shri Mangal Singh,

49, Mrs. Ashrafi W/o Shri Uday Ghand.

50, Mrs, Brataa Devi W/o- Sh. Raj KUmar,

51, Mrs. Raj Rani W/o Sh, puran Ghand,

52,. Ms, Sunita Rawat D/o Shri Nain Singh Rawat,

53, Mrs. Beena Devi-II W/o Sh, Rohit Kumar, _

54, Mrs. Sunita Bharti d/o Sh, Giyan Ghand,

55, ^ Mrs, .Sushul a-II W/o Sh, Ghand Singh,

56, Mrs. Brij Bala W/o Sh, pi t amber L al,

57, ■ Mrs. Kanlesh W/o Sh, Dharanvir,

b'g , M"rt M v^o Sk
ALL VjAPvD SAf-LTAKAS U FEMALE, Sl'E.EPERS^

ALL GROUP-L (Class-IV) . employees#.

Army Hospital (R£cR) Dhaula Kuan#

Delhi Gantt,# New Delh, APPLICANTS

(By Advocate ; Sh. R.p.Sharma)
VERSUS ' ,!

Gontd,,..4/-
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■ VERSUS ' ■ ^

1. UNION OF INDIA

through; Director General
(Health Services) ;

Office of the DGAFMS,

Ministry of Defence,
j

'M' Block, New Delhi,

2. THE SECRETARY, i

Ministry of Health St Fanily welfare,

Govt, of India,

Nirman Bhawan,

New Delhi,

3. THE COMMANDANT,

Army Ha spital (RScR),

Dhaula Kuan, Delhi Cafctt,

New Delhi,

4. . DIRECTOR,CIVILIAN,

Director General Medical Services Office, i

Block, i

^ RESPOlbENTS,
I

("By Advocate; sh. Bhaskar Bhcirdwaj) '

Room No, 63, ''L '

New Delhi,

"\

O H D H H (OHAL)

Ap'plicant has filed this OA seeking a direction to the

respondents that the representation filed by him on 22;11.2(JUU
\

has not been disposed of as yet. Accordingly, this OA can be

di.sposed oi at this stage itself by. directing the respondents ■

to dispose of the aforesaid representation within a period' of

3_months from the date of receipt of a copy of this order. :
.  r ^ ;

I  , i
!  . '

2. OA is disposed of with the above direction. No cost;

•  . \

(KULDIP SINGI^)
member (J)


